
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1287/2024 

 

 

IN THE MATTER OF: 

 

News Item titled "how this 'river' of filth claimed teen's life" appearing in the 

Times of India dated 09.11.2024 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. REPLY ON BEHALF OF RESPONDENT NO. 3, 

I&FC DEPARTMENT, GNCT OF DELHI 

1-4 

2. Annexure-1: (Colly) Copy of letters dated 24.07.2025 

& 15.05.2025 

5-6 

3. Annexure-2: (Colly) Copy of the award letter 

16.06.2025   

7 

4. Annexure-3: (Colly) Copy of the award letter 

19.03.2025 & 16.06.2025  

8-9 

5. Annexure-4: (Colly) Copy of the geo tagged time and 

date and stamped Photographs 

10-17 

6. Annexure-5: (Colly) Copy of the TAC meeting notice 

dated 18.07.2025  

18-20 

 

FILED BY: 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 29.07.2025                              Advocate for the Govt. of NCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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DE-SILTING PHOTOGRAPHS OF

KSN DRAIN

CIVIL DIVISION-II

Annexure - 4
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